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(3) Consideration and return of
the following Bills, as passed by
Lok Sabha:—

The Legal Tender
Notes) Bill, 1964,

The Appropriation (No. 5) Bill,
1964,

The High Court Judgeas (Con.
ditions of Service) Amendment
Bill, 1964,

(4) Consideration and passing of
the following Bills as passed by
Lok Sabha:—

The Representation of the Peo-
ple (Amendment) Bill, 1964.

The Kerala State Legislature
(Delegation of Powers) Bill, 1964

(Inscribeq

(5) Consideration and return of
the Direct Taxes (Amendment) Bill,
1964, as passed by Lok Sabha.

(6) Consideration and passing of
the State Bank of India (Amend~
ment) Bill, 1964, as passea by Lok
Sabha.

(7) Discussion on the Resolution
approving the Proclamation issued
by the President under Article 356
of the Constitution in relation to the
State of Kerala on Wednesday, the
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f& § a1 &t 79w S79 @ F W F Y
ar @z @ifaw ¥ 999 F fou gr Sy
afsgdy faerdr 2 sar gifaa w29 &
fo smeft 2\ A e g o afimd
gt faew St g, 3z fodgw
wEg &, 99 A GNIEE &1 EEET
AT § A T AN Y G WT 8,
Ffe wg oTEH TAFT FATT IS[ T
AT ZEET AT SUL FF  GW &Y
W & 1 T g o ey 3T
dua ar et S0 F g g
ST g, A 9w aF fed drargE &6
AT BT9F 9 T &, WIS F
A 99 @FaT § ) gEfed @
WETEET a3y € Wi ey gATE
gifee < gat qeR ¥ A9 A §
W 92T /7 qUET FF a9 |7 AT
21 Y &z dwmr g fr ofeemw
wieT & feafeqr ¥ agy T wAfer
s 2, afew agt ¥ aow AT wx &
eI IR A W9 8 L @'
¥ @ § 9g7 § a7 MR 99 AT
ar & FLT AT &1 T § AT ;AX 9%
¥ €Y SR F1E BET WieT #19 3 faar
g 3@ aw g 5w & &y sasr
WL T 94T, IEY A GF FT BT gAT
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30th September, after disposal of
Questions, AT 7 TETH FT KA AT |
RESOLUTION RE. APPOINTMENT mfge & AT AW T FeAT & fE

OF A PARLIAMENTARY COMMIT-
TEE TO ENQUIRE INTO AGRICUL-
TURAL  CO-OPERATIVES AND
SUGGEST MEASURES FOR STREN-
GTHENING THEM—continued,

T 39 U ¥ B WHIA a1 317,
91 ST ¥W R w0 aAArs Sy §
Fr-araefed qEfeat F w7, T @
AT HIT T W WA & fF gesy
FrnRfea @arfan a9 o § goar
FTH F¥6! A & FF {ob BRI
FT @@, 1 TF HAET W FAR 979
T T AL L

Tue DEPUTY CHAIRMAN: Shri
Varma, now you may take three more
minutes and finish your speech.

it &to THo AWT ¢ W AR W @I
qr & Tww w-amfer @S

ot g Sar fr B oge war

HTHT &5 SZT TFITE |
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Tre DEPUTY CHAIRMAN The
House stands adjourned till 230 pm
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The House then adjourned
for lunch at one minute past
one of the clock

¢ -
bt

The House reassembled after Lunch
at half-past two of the clock TaE
VICE-CHAIRMAN (SHrR1 M P. Bgagr-
gava) 1n the Chair

ot fafros fewlr w7 (mw
39 )T wRey, 4y @I
ST 9T A T FH ST qGT Tr
a7, W g 36 Rt § Y a9,
& AT ¥ g 7 7 Ad & fAu
TET 9T GS7 TAT ITT |

FEFI7ar wee Fer weer ¥ AW
fazr o Te1 Wewr B 5 w3 #1 fae-
T FTFT FET AT A7 3@ X
T AT & | [W A &Y agd w-fay
Fifaer Fgena §, foms aga a2 as
T g, 3 0 o F1 w9 T FCQE,
AT FT grer af@d, 7T X ot faer
FT FIW AET &Y T & HIT e F71 219
fgy @ zer W Bt Fa@ A Q)
W E 1 ar e wesifar & am ax
faqasy o & gg*Fwr & F@EET
o W A I F AFT F o g AT
JGET GATA T FAT F2T dF Ifaq ¢ |
WY, IUGATERY WEIEd, W 39 9%
FATH & q TN {5 g7 Tog A A
fram & 77 ¥ uF waT 937 ST A
& o FH T AT A2 97 F9, FA TG0
d1 9T AT F G @A AT §, WE
o ¥ fa arelt §, 59 97 WEw
FE | FHFH TG g g1 R @ I
q¥ Hewd g3 AQl, a1 3AAT AW FEA
faar f Igaa #<& F1E g g&ar 91,
m Ay fyelT gt | feram e 3@ &
S "\ gadl 8, 98 T grefaat
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F oFAAT § 1 T dqE ATEE

I AM FT AT g, FoWE A Ay
FEW & 7 WX T HT QAT
FAWT 3, TEHT AT FIAT g, AT ATEI
TrE T AT A A w g g W
97 2, 99 IT gg GEFT &A1 F%
A 3% U AR F AW T |
W ST HYAT AT FY AT G TEY, qhew
T ZTRT-9ETET & 99 § 18 Fq
I 7 g, foRm @7 im o %%
JaF) Wrar , Swwar 7 fea, I a7
AR A AT A F; AT K AT AR,
FET AR ITHT AT IAA—FEH
% zaF fagmn ov omw § Wi,
3@ a7 fa=re w7t afew ,

g S 5ay g€ AT g N
g [T I | FqIST ;M T 7w FeT four
T & ? W ;T 3 ATETT ACAH
FY g €A™ &N, A F ATET FATHAT
fFmg g v e g wr e, MW
AT ®7 TAT IR fawamar Jwar )
arq 7w f oF feam a7 77 98t
¥ oF TV QAT fewamaT @ HiT 99
RO AT g A7 SOF 9 TT9T 7 Hi
Agt gran, d1 99 W 7 e AW 0@
dz1 Y ¥ &, oft o @ foew # fomm
TEAE &, UF &9 e &7 wqer @A
& ux @ feem &1 am qarfrd w
T@d g, 98 @W a9 ¥y & fFEw
AT STET ALY AW, A1 WET gART T
eme w8 faerm, gafadr 78 aF &9
Wt EW gART 39 f, BNy W R W
T AT AT SAIZ I3 gATY €9AT T AT
§ fox o faear & a € &t wgm
gH A9, 91 79 Iw ¥ 99 feww
I TH AT T 27 § AT ITEH X
I &F T 9T FAT I B, IW AW
9T oy AT o<t §, fF g8 aeem agA
dz1 fr & o femma & fag TERwe
F o wrwe fag sy @ s e e
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[+t ffeasr fparie #77]
w@ga 1 BT o9 IuET ¥ €9
¥t faaar g a1 < @) T 39 a9
AT AT 8, AT 1 &) ¥ 395 919
@ 1T g, foaw 9 goar @R w9
TR T F@T g AT fET & wgm
¥ER S g @ IEI g ) TR
IS 41 7Y G T 7 98%0 ¥ fm
qPT F OF gIX w977 fEAmT MWW 41
I T ufasrve | s o gfawa I Fem
W——UT 919 IR AT IF Fedaman
w7 g W 7 g 98T qOT 9T F, HYAT
TS ¥, AT AT FF UF AT TG0
e ¥ A T 51T 99 FAIR e
e FT gavd @Y §, W ARV
2w ¥ faq o7 o oo Y @wegT qET
g€ o & g y

o oF faw & Fgr 9 g fE
qg ar wF T @ @, 9| &%
FTAT F Ig am fowr, e
qret &7 ot fogr, ¥fFr e aR T A F
S Fgd, A WU IFA T 99 FT A
ary far B & Sor o TAfe® 8w
q@ # ¥ fod a1 & SR 1 owgwT
@ £ % qgardt ¥ @ w7 @Y, s
wiq arer dni-fag AR § 1 IR
W WX A¥ @ A9F qmd @ ar
FEW 4g KATAT 91 “fF T F 7R
1 @A AAE, I qfg Ady G
T g fqure Fifay f& faa o
®7 5o FT LY 94T M N wAT
9% faq 3q @91 § ag =g fear wirg f
A A ©@Y a7 Ifg o Al Jd,
AT A OF Al a1 § 1 AT Ay FRY
“goar fea gEA FT

ot dvwara fam (IdaT) el
wfan ardf & Fw ¥ w0

it farfeorst frsie 9T 719 W
it @ { A A F w, T F OF
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sfe 1 A Fa7 e Ad awwar |
i SreATe fRs gy AT A

-

g

o} frrfearwr frmiie waw : g e
¥ g 9 9ET @ Aw § )

Wt Ay faw . AT R/TORT
am 4 ¥ ¥ o

st fafcoa featt vy @ A w=2-
a3 |

Wl aAREy (JOX W) AW
a1 Jg T I W

st frfeow fiesie wae: & mroey
W w41 §

o werae : & ag sy s e
¥fg 78 & W @Y gARI W

st ffeoe feaie w32 § w2

:
b
!

g1 ag W fr et fgq awma &Y
I affa T &7 7, fem wAfza
qu qEft T, qF qEr oY, qE 9 W
quaar 2 f& %< feg 9 & fgm &,
fray gafegq & @ w5 X g A
I9 9T qg ATRF AT a1 fF @ W
FT HTA, so HIFI, TAT §, AT HAT
fer a1 wafgr A W@ @ A%
& fr Y forg g & TRET FLF Y ?
& ag sz f5 a8 wgred IR wAAT
qifafesa a1 §© AL A7 g T H-
g FL @RI

arfgz, a3 9360 AH 7w
¥? UF W A TF ATAT ATH FT TIATIG
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a1 gAT 4T, WY ag awa fF 5w qw
F1 faeft a<g ¥ 9 w5 ¥ FU, TG
FA AAAT F WO Fed A T T@ &
FU | IBH TH " Fqmr &
gfar &1 wag-faa o& @ 99 Wk
99 ag WA =4, a g & wege-
e ®Y faamar @i @ w57 fo o
TAT-AGIAAT T §, T TraT & qaa
4 AR G F, TR WA FY,
9 UAT-AEIST 99T gY At e
IR #7r e dE wid 79 weAr oo
oI &TAT §, BT A ¥ THIR § IH
gy 70 AR ffe sgW awage-feam
&1 foar T JIHRTA F TgH FAAT
o o AR g & Y, A Ig
Ti-fage derr wE fem ) 3N
framr & g1 fF aer ) s g
ferm &, a2 woww @ wafedr
gfaew feam #1, gaax fFam &,
e fegm w1 faw s anfgg =i
T e framer &1 e w3
1fgT | S92 qgT F @R I9 qEr R/
5T 1T FAfF ag geqanT faamaT qav fE
TR FEHTL AT Y AT, F o AW
F1 T ATAR EF1, TEIR AFH HASS
oY qF TG, JER T ¥ qe5 a9
ST, g4 AW R WS T2 HTH FLAT
g 1R w1 Ta-faa w1 fae Al
T g, W/ # fawaw wmn,
W AT AT 7 g oY @ & faar
AE ¥ A0S 9E & A AR I g
FIET & A M7 ¥ TR TE g
@t ararg 7 Fer 6 ogwA @1 geEn
wrae & fou 7 @ fer ar, ofes
ff g7 qr T A FEN Y, A
¥ @ I@ F IEAL FQ@ g, o
& 3w ¥ = F FAT gav §, safed
a9 § AEE A, A G W
gra1 & ag #gn g f7 o eeem
1 AT &7 & AR ¥ AW A
¥ star & R A 99 F oo & wifE
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I FIX TF AfwdT, R 393 IR
oF OO AfgEd w9 {5 39F F
uF JE afasrd e, It ) auw
1 A 7 fFdl q@ & w9 e |
F faar swm ) oot a1 w6y
@ ¥ aa &1 fooelt aer #7 gq
frear a1, afF @ & 7@ gg
WHAER F g9 & AR, 99 ¥ ag
39 T AL FET &1 W AW ay
W ag A1vs g fawar 31 97 @9 a7
T GE AT 9T, TR FT W FAT @1,
T HT G GAT AT, §9 FT 30 AT 97
9g NS qU T ST 37 IEN gw
amwﬁrglwmmgﬁm
F, WA OF QW E 0w aww
@m%mqmwrﬁfwﬂ%ma@
GFT o1 T ¥ WET F ;T AT WX
¥ ATO—G AT TgT FT——a7AT qA7 FoT |
TF U7 S § Fgr AT 9T wx
AR AW WA T @R, WK gw
T=el T &1 78 {9 r | 393 et
F g & fF o9 oF AT T oA
gv8 o1 g9 faem Fm ) A <
femr a1 AW & #7 fear, oF wgar
wWH! 2 a1, 78 g g wemr g @
WHET FIT | TG &7 AV F gy
¥ T, 1 IWT TR © AGATE qg wiyF
# fag darv 9 g aAfas @
FAT AR &, TaT a6 AT WY vy F
f gAY aveaTe 93, AT 3@ 2o &
SgEr W g At ATt 21 W
A% & T AT qTEAT FT G FOA
F fay a@ & qw 99 J|W ImEy
g ANFT FEAT §, ARA AT AT g
AUl

P

IaAATERH (o7 AEER wan
WRT) @ R AR "I v &
TwF T E v
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sy fafoor feme waw ¢ o7 &,
W1 gEqrd 9X A W g ) qg T
T 7 47 A9F ¥ THT ¥ A0qT 99 39
AR ¥ difs wWE W ST
TafAs J9ATeTd WY § ¥ F9AT E,
wTHT X FEA g 9U W ¥ W
aq A0 AT IFE FET Q¢ AW
 9EF T A gY@ A AL, [ OWA
w1 Ay faAmy, gEer {9 e faar
A A, AT T 28 AV, I AW @
AFFIT | AT T8N TH &V M KT awT
fATaT ¢ W U & 14 §S T &N
¥ wgr 5 oaee Aee W @ fer
AT AT F€, W q¥ I9q7 &7 T F1 frear
¥ TR TG ATARE FT 34,
TF ¥ TIC TE WA Y, TF FAET & I
F@Q T §, WY, TF TH FTT TAER
@ At 7987 g9 foa@mm 1 sHETe
T four | TR ¥ wF AT WTE
¥V TTH4E g 7 94 FP AN,
FEME WG & kg WA W gy AW
g & A Far! AT g 1 dg v
“gW ¥T AR AN 9 g1, W
¥t Oy iy #1 9'@ F, W ¥
gF qIE WA FT WWT—IT ;I
g AT A WA AR, W I,
FIforaTe TEAT, SAEQ § FIH FIEAT,
FEATY ¥ FH A FAT | A7 AT g9
HIGT AT ZANE T AT § T § §F §F7
T You IHFY AMAT 9 F goeErs o
2 WH AT O T { R AT,
Fgg A AT T qW 9 ¥, 97 9y
§9% ¥ & AW F Ay e Tgar =,
A A F ge A ¥, ¥ F7 ag
o w1 39 fasar a1 | wy 9 g
AT G & A AR | W W $ATRTY,
ga W1 AT AR &3 W Far qgy
a1 daT § W, F ®F IEF AN {

AT A3 1S9 QA ITAATERA 7L
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T, 379 g foar ) I@% N AWt &
Fovar g2 T3 91 29 wrswr 7T fram o
fgar 7 w7 AN 7 AVE W0
UF ¥ HOT UF TWAT & ITF oA
TAYRET T AT HIT WL ATG ZFIHEL
T4 F, 1 T AT IRAT F7 A
TR AEHT TG AT F W ——3THIE
F TGAT | AT @ famr owEr
FAYFIT A HEFT FAT qSYST & °
FEE TR TAEE, q5 AR A
FWT & AT g, I AT THTATT ATEA
ﬁ%y%ﬁﬁq&ﬁ'ﬂ'{?ﬂﬁﬁga
fodrar s & ' 0 gw A
g1 TR AT ¥ g A3 AT FT qIC,
3T 3T A eI AT WM AN AL
(TlcheTlnngs) T Az B
W AT AR TS AT W
®Yr faeom & | &t @ WA w1 W
oAT ¢ IRIA AT w1 0% gfenr gede
F WS AT F QT A & v &
g9 917 T 99 fE dET WS, sEeae
w A fxfafesn #w7 g, TEARe
F TEAHT TF F—TF 9% TF @ gU
T AT ¥ ) A @) gAY aTed
T —ATET, F7 &1 afgar g0 20 49
Fi1 fier & 1w ST e U gy
7 faar gaAr fon, a1 #w g%
gl T, @ @i q@ | gt g A
fifC @ET fUpmd F7 | SEE FE o
“TARAT T TG, TF & HY7TF THAT S,
of it afFw Ta% 397 @ o,
¥ #fed afew & s, ar A
AW T FT—AT FY TGS, FT Yrv d,
3 § a1 Tf—aT g7 Ao 7 ag
W T At T ) SR W FE W
T T Y}t T e -
AT, EW AB TG AT, & ;A & Fav
g, T M TR AR Ay § ¥ oA

YT ATRT AT §, = WA T g
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¥ ®) framr g 9 “qE SR
I° Ty, Traere AT 21, 2N OF
& AEte #7 J5vT g, WY wa q
TR AW AT FF AT AR W HT
7 3y gfear 7 T, TF a7 AT F
T4 BT FAT FY MY AE A ¥
o § feemn, ¥ &1 foemm o
W9 gH §® FRT §, SEW AW
FT G 2 -—HS IAT 0T ATFS TIANE
71 foa  fafefosw o E—ReER
agh F97 SR gg N F1 fad w@r
2, w9y Few ST g7 & WF an
3T TV EFAT |
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ITEATAY W, TATT § Fod G
g, T - A T FAer N, A
T[T WE 0 A | BT IAY w@rz @
7§ f& 77 foqddz ¥ oF WRe
g, st e &7 amar & war
HY A@ T, AIANE  FW
feqrédie # et g, g9 oY 7 #y |

SRR GG I CACT RO 1
WHE) o HAT &0 AT FET FAT
FZ LI | Z72H g1 T 20

st e fow o W A1 o3
frer maT &0 ",

i fafew faodie waw : fEm,
WS AEY, HIE L NG @ FF @I
g, O8r a1q § 1 w7 TE amm ey
A, A AEA AN AL ST qg
Wez TATE W W T | I 9,
“FromgAey 1 IR Fa, WY,
AT AN g Tifas §, wAET 3, M9
§ £ gt faaram, N o F @ §,
N HTY FARIT A &, T 7 T2
qed gy §, 9 A afted afea
qZT G &, A AW FT 3T §S B
fraar & 17 9], “qw AT 73 TIAEAF
QTR ATARNFT T IR
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AL ¥ HT X AW FT 9 3§ SV
FY U3 AT &Y MWW | A9 F g
= " UE A, g e oAt AT
AW g, Gz e g AW, ‘w
¥ wr gy O F T e dR g A
¥ af faway qrls A 8 17 Ww
# ¥5 e, “qa &, g@ A\ W
FAT FET F 98 ) IFE FL, @A
T, 9 7% faeqam, fasam &4
Wt $Y§ g2 gav <@ 1 genw
AR, T3 A M | SR 98T |1
TEE T IEE §ei ) o Yo
498 43 1 favre 93 1 Hdt wEiew T
AT Fgr, ‘A A g wifew § gW
& mee N §, Ay e faeat |
&, g oY WA w1 g9 FIT A7, AR
mow =S O§ ¥ wroar g
fra &1 9 s § T T
aer g7 femy @ 7 @R, ‘e
TR §Y, T foevar o, & D avew
RN I (LU S 1
"§IX AW TS FW @, 3§ W
Awy V' 3R Mo J@r AR wYy
g, W g 7 SRR %, gEIT
qIHT 31 L Foh, faerw dgr g mar
Zr, 3T Sy A 2, 3 difww, afew
79 ar wod foar & 0 ¥ 9, we
¥ g THar § 76 four § 7 9w
FZ A9 w9 08 & faFT HIT Ayt
AEH AE T |
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G WS WA W R
wW ¥ £, WA J W T §, AR
fes &1 q9 A8 &, AR 9 FE
F Ag & W AT g A« S
W 9 W9 AeAT g9q Afa w7
/19 g9H FT AT T ¥ ¥ Jare

HaWE

IqaaTeaR (st AgEiT T
woiE) :os@ ar Igw Ag fear W
gFar |



3069 Appointment of

a Parliamentary Committee

At fafcow feme wqz ¢ X
wfet amr Fg FT I3 A@T
T 3 &Y GATHAT & A 3w FY weFfA
FT 93 &7 977 fF 39 20 # feq aw
¥ ow dar gar a1 AR few a® ¥
39 2w H qu &t AfZaT Igar 97 1 g7
faeart & farer =y a7 =ifgd wifs
wIRa & fFaEe qga FHARIL 3:
a3 forEt § SUTET MOWT FTH HYAT AHIA
9% FIG & WX 39 I F g TA0
gFT & 1 yEOfag wE &7 IEE
LAl
oY o @Y : 7% 9§ Ag &
AT FYT AT T F, A7 wAT /T
" OFFT AT

Sgaieay (s AEEIT NaR
ARA)  9@T B TEW TV E |

W owE AET I S
9 O WS WH FIE FA N
¥ oftx & qg A7A" g1 %
Jan Sangh and the Swatantra Party
are the agents of vested interests in
the country, while the masses are

ignorant to understand their own eco-
nomic interests,

Y ffeas feate wqT C fe=t &
for gom § W1 WY SEE § a9
LG

(Interruptions)

Tug VICE-CHAIRMAN (Surr M. P,
Buareava): Kumari Shanta Vasisht.

Spr1 LOKANATH MISRA:
going to the Congress?

Is he

TuE VICE-CHAIRMAN (Sarr M. P,
BrARGAVA): I bave called another
speaker.

[ RAJYA SABHA )
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KUMARI SHANTA VASISHT
(Delhi): Mr. Vice-Chairman, regard~
ing the co-operative movement I am
not one of those who have very much
experience of the co-operative move=-
ment and as such I am not one of the
co-operators. But I do believe in the
principle of the co-operative movement
and the principle of co-operation and 1
do realise that in the state of our coun-
try as it is today the co-operative
movement has to be built up so as to

help a large gection of those people
who are not able to improve their lot,
improve their standard of f{iving or
their economic position. I think that
in a country like ours, in a backward
country particularly, the co-operative
movement is very necessary. In the
advanced couniries also, in Europe as
well as in America, the co-operative
movement has its own place and it has
recetved good recognition and accept-
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“ance in that society in those countries.

In America, which is a capitalist coun-

try and which is very proud of its pri-

vate enterprise for some justifiable rea-
sons, not all but some at least, I have
seen of their cooperatives, I have seen
very successful co-operative housing
schemes in America. I have seen co=-
operative storeg in America run by
the people. Even the student commu-
nity there have set up their own co-
operative housing societies. Various
co-operatives of that country are not
even registered sometimes. 1 have
seen quite a few of the students of a
university who were making use of
the co-operative housing. Even young
teenagers make use of the facilities.
They plan it themselves, build them up
and rent out rooms. All the students
who want to stay there can stay on a
certain rental and have certain facili-
ties for food, etc. All those students
who wanted to make use of it were
allowed to do it. It was a sort of in-

ternal arrangement and all those stu-
dents who wanted to make use of the
co-operative housing could do so, like
boarders anywhere else, as we in our
schools, colleges and universities do
here in India. So, I am glad to say
that even there in the capitalist coun-
try, the co-operative housing or co-
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operative stores or various other co-
operative societies are doing very well.
Some of them are not even registered.
They are functioning on the basis of
‘no profit, no loss’. The students get
together, set up co-operative housing
and it has worked very well.
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I do understand that education is one
of the things necessa-y, but it seems
to be a very conservative view to take.
Sc long as the people are not educat-
ed, are we to suspend the co-operative
movement till people get education
and are able to look after their affairs
and manage their own affairs? A
large number of training schemes are
going on to train men for co-operative
societies, ag presidents of co-operative
societies, members of Cooperative
societies and so on. Even a large num-
ber of uneducated and illiterate people
are trained and helped to beccme co-
operators. I think it is a very serious
matter and a very grave matter as to
how to help the uneducated people,
the backward section anq other sec-
tions of our community, to make use
of their co-operative efforts even if
they are not very well educated. I
must say that I have seen here in
Delhi co-operative societies with 800
members, with 900 members, who
are very ordinary, very poor or small
people. They were a sort of land-
less labourers who were used by
the contractors to work in cer-
tain agricultural areas. They formed
a co-operative society. They had
their own small piece of Jand to
cultivate vegetables or whatever they
wanted to cultivate, Their living
standards improved. They were able
to get two square meals a day. Their
children were going to school. They
were able to earn some money. This
1 have seen going on for the last at
least fifteen years. Thig particular co-
operative society has 800 to 90 mem-~
bers, with very small peasants and
cultivators, who were originally land~
less labourers. They are cultivators
today, able to stand on their own feet,
able to eke out their own living and
making their things as well as they can.
It hag helped them to improve their
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living or their standard of living and
their conditions, To that extent I do
appreciate the co-operative movement
very much.
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I think that it is necessary that the-
various sections of people who are not
rich enough to set up private business
or set up other things and who may
not have enough resources of their
own, should pool their resources, their
meang and other facilities they have,
so as to have co-operative farming, so
that they can use the same pair of
bullocks and other facilities. They can
save money. You can buy through
one agency your requirements of im-
proved seeds, implements manure,
fertilisers, etc. Thereby everybody
can get a share of it. I think the co-
operatives have come under criticism:
very much. They have faced a lot of
music. The co-operative movement
was started long ago, a couple of de-
cades ago, but it has really not got
established at any stage. I should say
even up till now. The Congress passed
the policy resolution that they wanted
to develop the co-operative sector. I
think it is in the interests of the pri-
vate sector to see that the co-operative
sector is able to establish itself and

be able to serve the community in
India.

[THE VicE-CHAIRMAN (SHRI AKBAR ALt
KHuaN in the Chair].

We must help those people who are
somewhat backward or those who are
not very well off, or those who do not
have the means to do very well other-
wise, those who cannot afford to get
into the various professions, those who
do not get training, or who do not have
enough money to establish themselves
in other jobs, professions and so on.
So, the standard of living of these vast
masses of our people, for whom we are
anxious, should be raised. It is a pro-
blem for our country. It is a social
problem. It is an economic problem.
It is a political problem. It is a prob-
lem of education. It is a problem of
better standard of living for them. I
think it is our duty to see that they
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are given all means and facilities and
all that. The atmosphere should be
there and the facilities should be there
to see that all those sections of people
who cannol be helped in various other
ways are covered by co-operatives so
as to give them a better standard of
living and better education, better
economic conditions and all that goes
with it. Therefore, it is important
from their point of view that all such
people are covered, people who are
not educated, who do not have large
pieces of land or money otherwise or
such training that they can become
engineers or doctors. They are not so
rich that they can set up their indus-
tries, nor do they have any other faci-
lities. So, the vast masses of people
who are left out of various types of
benefits thereby should be covered by
the co-operative movement angd c¢o-
eperative gocieties. 1t is necessary for
raising their standard of living and all
that goes with that that the co-opera-
tive movement should succeed here.
Firstly, it should get established here
Here ‘it is not even tolerated and it
will not be tolerated for some time to
come. Why I say that it is in the inter-
ests of the privaie sector that they
should allow the co-operative move-
ment to be estab}ished ,1g this. The
private sector generally has in it peo-
ple who are somewhat better off, who
- have facilities, who have money. There
also, sometimes in various fields they
are leaders, whether it is industries,
whether it is industrialisation or even
charitable work or other types of work.
It ig in their' interests to see that the
entire population of India is able to
live in decency. They should have
“the minimum things essential for life
and they should have a bettey stand-

ard of living. There can never be any .

peace in a society if some sections of
the people remain very much behind,
it they are tormented and troubled by
floods and famines and if they guffer
from conditions of destitution. There-
fore, when masses of people are suf-

fering from these hardships, it is
necessary that we must find some
ways of helping them. Otherwise,
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there will be a great imbalance in
society and people will not tolerate it,
that ceriain sections should remain
extremely prosperous while certain
others do not have even iwo square
meals a day.

3 P.M.

Therefore, it is necessary that these
people are helped thereby. There is a
tremendoug amouny of attack on the
co-operative movement, There is very
little sympathy for it. Even the vari-
ous officers and people who are con-
nected with the co-operative movement
sometimes are very good, they are
simple people, sometimes they have
come out of villages, they have got
some education, they want to do their
work in the cooperatives. Just as basic
education has lacked the workers who
had faith in basic education, so also
the co-operative movement has lack-
ed workers and officers who had faith
in the co-operative movement. There-
fore, today it is the responsibility of
the Ministry, it is the responsibility of
the Co-operative Ministry and their
officers and the entire governmentai
set-up to nurse this child which has
to find its own feet. They cannot
strangle it, they cannot neglect it or
ignore it because, if we want io help a
large section of the people, the co-
operative movement must be given its
due, Tt must be supported, it must be
nurtured and nourished, and I think
that becomes the responsibility of the
Ministry, and they have to do quite a
bit to help the co-operative movement
to grow. 1 know a large number of
people, some of them very poor, who
took loans for various things from the
Co-operative Department; but as it
happens with very many poor people
for some reason or other, due to flood
or something, their machinery got
damaged, their looms got damaged,
and various things they had set up got
damaged, and so on, and they were not
able to pay or return the loan. Then
the warrants came that this man must
return the money or he would be pro-
secuted. That was the thing. So the
fact remains that at least 20 to 30 per
cent, of the population in India is in
this condition. As has been repeated
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again and again in this House and the
other House, I have also pointed out a
number of times that the farmers or
the poor people or even the labourers
are so poor that they have not the
money to buy or to replace a bullock
or to buy better implements for agri-
culture. They have not got the money
to buy improved seed or fertiliser.
They are not credit-worthy, as they
say. Their ability to take credit is
very very little. If they take money,
they may not be able to pay back.
What 1 am pointing out is this that
in India there are at least 10 to 20
per cent people in the minimum who
are not able to take credit; they have
not got the means to return the credit.
It is a very serious problem as to how
the Government is going to help those
people who do not have their own
means. Nevertheless they are a part
of our gociety, and how are we going
to help them so that they can improve
their lot? The cooperative movement
can do that. It is a means which ecan
help the people who have no other way
otherwise ordinarily of being helped.
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There has been unfortunately a good
deal of attack on the co-operative
societies, on the co-operative move-
ment, and repeatedly on certain peo-
ple connected with the co-operative
movement in Delhi. I think we are
using sometimes very strict standards
when we condemn the co-operative
movement. When a large number of
foodgrain dealers had been hcearding
" foodgrains or were having excess of
stocks or they were gelling foodgrains
without licence or they were selling

them without having licence for the

particular piremises where they were
stored—such cases came up—the Gov-
ernment merely gave them a warning
and let them off, so that nobody heard
of those cases further. In Delhi itself
there were a large number of cases, 30
to 40 foodgrain dealers, who were sell~
ing foodgraing without licence. They
were selling foodgraing without hav-
ing the permit for those particular pre-
mises in which they were keeping
them. They were having excess of

I
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stocks whepn their records showed

otherwise and various types of irre-
gularities. Those things were all ad-
mitted by the Delhi Administration im
the Home Minister’s Advisory Com-
mittee. The hon. Home Minister was
very much displeased as to how they
had only given a warning in these 37
cases and let them off, and he said
that action should be taken against all
these people against whom there were
serious charges. But the administra-
tive machinery is very casual about it.
But at the same time they would take
one year to check the various things
and an entire hullabaloo went on about
the Co-operative Stores and all they
had done——what a criminal thing it
was, how badly things were done, and
s0 on. I am sorry to say they took
about eleven months to sort out these
thingg about the Stores, about the gur
scandal as our friends would like te
say. The President of the Society is
blamed, whereas the Attorney General
and the legal advisers of the Law
Ministry had cleared him; neverthe-
less our Members went on saying those
things. But wha; about the foodgraim
dealers to whom warning was admin-
istered? That is my question. Let the
public know as to who are the default-
srs; let the foodgrain people know as
to who are the defaulfers. Secondly,
they raided the foodgrain people here.
Within 24 hours they were able to find
out what their records were, how
much their stocks were, whether the
stocks were according to the hooks
and so on and so forth. At that time
they could check up the entire records
and papers of all the foodgrains dealers
in Delhi within 24 hours. But one
store about which all things had beem
tleared by the Law Ministry and the
Attorney General, that thing could not
be sorted out by them for the last tem
months or so. I cannot understand
these double standards.

Then 1 would say that there are
various private enterprises in the
country. Many of them are under en-
quiry. Even the organisation and in-
dustry of the President of the Federa-
tion of Chambers of Commerce and
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Industry in India are under investiga-
tion by the police for a long time. But
none of the newspapers and none of
the party Members say anything about
it, except probably one or two persons
like Shri Bhupesh Gupta or Shri Arora
who would once in a way ask a ques-
tion as to what was happening in that
investigation as far as these private
businesses were concerned. But if the
private industry can make mistakes
and is not to be harassed and perse-
cuted, why should that sort of perse-
cution rfollow a persorn who Is trying (o
run the co-operative movement?

Tue VICE-CHAIRMAN (SHRT AKBAR
Arr Kaan): Your time is up.
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Kumarr SHANTA VASISHT: Only
two minutes.

Surt LOKANATH MISRA: In res-
pect of the Society there was a public
man who wag involved.

Kumart SHANTA VASISHT: I
would like to give you some informa-
tion about the public man also. I have
known the President for the last 18
years. I can say with humility that
this person has done very great ser-~
vice to the co-operative movement and
to the people of Delhi. He has given
his energy, his money and his resour-
ces to serve the people of Delhi. Being
a pioneer I think he has to be perse-
cuted, he has to be blamed, and he has
to face a lot of music which is the
share of all those who start new
things, who get into new situations,
who want to start new movements
which are not always popular. I think
all those who are pioneers in various
things have to face a certain amount
of music. There are those people also
who are not born with the right con-
nections, who are not born with a
silver spoon in their mouth. If they
are born with a little larger landed
property, they would be better off,
would be better acepted by our society
also. But I must say, having known
these people functioning for the last
18 years in their public capacity, that
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a great service has been done to the

co-operative movement by the Presi-
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dent of the this particular store.
If people in charge of wvarious.
things, such as a cashier or a

person in charge of buying or selling
of something else, if those people make
mistakes on the spot in a very large
establishment of 50 or 100 people, you
cannot blame the President for all
those things done, At the same time it
ig people on the spot who make mis-
takes and who are definitely respon-
sible for all the mistakes they make.
But the fact remains and probably
sometimes it will be acknowledged that
great service was rendered to the co-
operative movement not only in Delhi
but the whole of India by Chowdhury
Brahm Prakash in his mission and in
his desire to build up the co-operative
movement. The co-operative move-
ment is facing its birth pangs today. It
has to go a long way. It has not even
got a start today. I think it is a seri-
ous situation and, as I said earlier also,
to build up the co-operative movement
is not a joke. It is a question of deal-
ing with hundreds and thousands of
people. You have dishonest people in
industry, you have dishonest people in
Government departments, you have
dishonest people in all walks of life.
(Interruption) 1 am sorry to say yow
have not taken to task all those people.
Not a word has been said in this House
about the lockers where thousands
and lakhg of rupees were found. Even
recently both the Houses were paying
tributes to certain highly-placed peo=-
ple, But when they found in the lock-
erg Rs, 2 lakhs worth of securities and
Rg, 76,000 in cash, not a word has been
mentioned here as to how the money
came, }

_ (Interruption) .
Tae VICE CHAIRMAN (SHrr
Axpar ALr Kgan): Your time is up.

KumaArt SHANTA VASISHT: Not
a single voice wag raised about that
person, as to how a very high dignit-
ary of this country did come to collect
Rs. 2 lakhs worth of securities in his
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lockers and Rs. 76,000. After all, it isa

a serious matter. None of the Oppo-
wition Members who are

3079

Tre VICE-CHAIRMAN (SHRI AKBAR
Avrr Kuan): All right. Now

Kumartr SHANTA VASISHT: They
did not seem to bother about it.

Surr LOKANATH MISRA: Who way

it?
!

Pror. A. R. WADIA (Nominated):
Mr, Vice-Chairman, Sir, I believe that
we are at the fag end of this debate
2nd it ir not necessary for me or fox
anyone else to make any lengthy
speech, There are just a few obser-
vations that I should venture to make,

I have ofien had the pleasure of
agreeing with my hon. friend, Mr,
Dahyabhai Patel, but in his speech on
this particulur Resolution, I am afraiq
he gave a very wrong direction to the
House by speaking about collectivisa.
tion and co-operation in the same
breath. In fact, the two thing: are
entirely different, Co-operation meany
something voluntary; collectivisation
meang something compulsory, and that
is a very vital difference. In collec~
tivisation compulsion comes in, in g
definite shape, as for example, in
Russia and China. But since co-opera-
‘tion is voluntary, it is something to be
welcomed.

Well, Sir, I believe in the great uti-
lity of co-operation for the simple rea-
son that small amounts or small plots,
when they are pooled together, can
produce more than each one of these
simple plots can do by itself. Well, [
happen to be a member of a co-opera-
tive housing society and it is a very
happy experience in Bombay particu-
larly that huge buildings are coming
up now owned by co-operative societ.
ies. They are worth lakhs and lakhs
of rupees. Now, it would be impossi-
ble for most people to build those
buildings at this heavy cost but it is
possible for middle-class people like
myself to put in a small capital angd
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venture to put up a new building. I
think it is a proposition very advan-
tageous to small investors and very
beneficial in solving the housing prob-
lem in a city like Bombay. And I
believe that the principle of co-opera-
tion applies much more to agricultural
holdings. We all know that many of
the holdings are very small and the
agriculturists are very poor. They are
not able to make use of the latest
ymethods, they are not able to invest
anything to improve their plots. Now,
it small plots can be pooled together
under a co-operative society, there is
not the slightest doubt that all the
peaple witag join that sociely will bere-

fit.
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Some time ago, I had the privilege,
at the invitation of the hon. Minister
of Community Development and Co-~
operation, along with some M.Ps., to
visit some of these co-operative farm-
ing societies. Several such we visited
in the district of Dhulia in my State
of Maharashtra. It was a very happy
experience, We were very happy to
note that large farms had come into
being owned by several gmall agricul-
turists, and they were able to produce
more, they were able to put in more
capital, they were able to put 1n more
cattle, they were able to build up
dairying, they were able to develop
very fine and fertile crops. And these
farming societies in Dhulia were ex-
tremely successful.

Well, Sir, it ig @ common experience
that co-operative societies in our coun-
try have not been quite a success. The
reason ig not that there is anything
wrong with the principle of co-opera-
tion as such, the reason is that the
movement has got, in several cases,
into wrong, dishonest hands. Now, I
know how much the Minister of Com-
munity Development and Co-oneration
is anxious to develop co-operation. He
has been writing to the universities
and he hag been writing to the UGC
to introduce co-operation as an inde-
pendent subject in the university
courses. It may be that the universi-
ties have not found it possible to
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accept hig proposition but they are
all willing to encourage the study of
co-operation even if it be one paper in
an examination. And I can well ima-
gine how heart-breaking it must have
been to such a Minister to admit from
a public platform that nearly 50 per
eent of our co-operative societies are
®ogus. It is a very humiliating thing,
a very heart-rending thing, Now, the
point is how to solve this, that is, the
main problem. Nothing can be done
wnless we are sure of entrusting co-
eperation irte honest hands. I have
listened with very great care to what
my friend, Kumari Shanta Vasisht had
%0 gay. Well, assuming that private
eapitalists are dishonest. !

3081

Kumarr $SHANTA VASISHT: 1 did
aot say that.

Pror. A. R. WADIA: Even assum-
ing that, yau said that many of them
were wrong and that enguiries were
being conducted into their affairs. You
said it. Asgsuming thag it is so, is it
any justification for the leaders of co-
operative movement io be dishonest?
Or even gssuming that a particular co-
operator has taken a very leading part
in starting the co-operative movement
in some particular place, does it en-
title him to become dishonest later on
and become involved in public tran-

sactions involving losses? That is a
very very serious matter. That is
the sort of (Interruptions).... thing

which brings co-operators into disre-
pute. (Interruptions) Therefore, it is
that I support the motion. There may
be a Parliamentary Committee ap-
pointed or the Ministry of Community
Development and Co-operation may
set up some other machinery but the
main thing is to gee that blackguards
do not get into the co-operative move-
ment. That is the main problem. The
co-operative banks must not be in a
position to lend money

Tue VICE-CHAIRMAN (SHrI AKBAR
Arr Kuan): Tt is very difficult to weed
them out.
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Pror. A. R. WADIA: That is the
main problem and I hope that the
Ministry of Community Development
and Co-operation with its usual vigour
will be able to solve that problem and
that co-operation will be successful.
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= IFACA ARATE TR (7g7-
) g W ogEE EoTEw Ffy
AEFT aerE Y owiw w6
HEHFIL JETTT F qgr F fao wmqr
gamE, #&1 fagfongy Y gwar @
ATE | g IGATTEC § i qeye~ge
¥ AT TF gEAT B AT ¥ 1 I09
qEUT BT AT ¥ S e
F fag o wiforr Y 7 3-om qEd
T & 5 wgow, g fafaws, 3z
fadt #1 Jaety g a1 7 H—dfwa
St W qravefent aqg ¥ wE § 99
ararsfegi &1 Frw fFg 9% ¥ fea
AT €, T3 ¥@AT qgAAEd § 1 =
% ¥ T AR BT EIT feAT
T § 1 UF ) 38 § F o Qmawg
frarT § st Afer ol Y e &
fae 799 @R ¥ uF OF AT Ay
UF S8 FL F AATRT F9T AT § |
98¥&~%o ¥ TS TATAAT ¥ awe ¥
& a7 faq 78 ¥ oo T §
Fg7 47 % a5 &7 faciwr ¥ slv-grarget
TAET W Fr guEE gel, a@r
[ 71 usfafadon g wkk 5w
ARTEEN FT T GHEAITE qefufies-
WA ZNT | 9F qFd FA @ v o0
ﬁﬁwiﬁ'ﬁﬁgﬁﬁ'ﬂé,mt Yoo
TFE AT Qoo TFS & T I AT UFS
TR framal & o & A T KT
qEPIT AT STAT AY WGT THRS AT HT
U feged agar § o 900 uww
I FT oo fadqea 73 awar & 1 10,
for e ol e AT F a7
¥ SATRT TR R & | O A
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| fear odt & St w8 FT[F § g99 F

AR FY FHT § IR Fo
& far 7 ooz ARmEds 39re W
T EFET F gHF T ¥ eI T 3
RTAEIE ¥ AW OF QA A wenadfey
gy g wE O fawd @eRE &
UF 917 U F F qEA 47 94iT
FETEET a9 1 qQT F AT AN
fawm w1 e fr 83 o, Sfew
g3z WY grwg AT A foarar § @
g=gr afwt § fF smefaa @R
TS T WX I FIT FT AFAC FE
7 a0 oy | OEY feaer /e
¢ g+ & a=93 & fa¥ faw
AU G & Y B OF TR FE
Feafea a1aTEr at wifE a9 o
T a9 gEr F1oJra g fAEmm

IETE | ,

g vy a8 § f @ Aergfy
¥ oF frga T @y AT &dr &
g arear 2 | oW A ax § afe
T U FTEL FIF 8, IHa9 579
g, Tl w § A% fad ag wwrgdy
geT #~gr i@l 8, ag ¢F A7 T
Fafifd gowft & s & aw
oF=t M F FgT F /A w owFw
wdt & | w7 F gFAE N RF & @y
W1 IAHT G2 T G2 AT F IqET ¥
gEEl F wg wEar fad sEr § o
TE Ay £ fF 1 iy e ¥ Seans
framt  smrfes st ofasweae
oo & fay g1 v &, wg wme #;
IET AT ATAT | Al W@ §
fom wefagr &1 §egdt a9y =Y
¥AE7T § q AF FEEET T VG TE
A 9 § | IAHT ST ATET
%3z FrTgdt & qar § wifs saat
97 @9 ) gELG qedr WAl T |
afsw FEmifer FaEH ¥ 9 F1@
T SN AETER 5o WY qET qETE-

|

fay ot 2 | o eEwe feamy @
TIAAT ¥ FGA KO GAT € |

[Tue Deputy CHAIRMAN 1n the Zhair]
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FHAT T ATE 7 17 ATH KT iy
gt =nfgd 7 0¥ fema faaay 49
gl 3 faa, ot @dww F o,
&t 7 daT TN A FHaA A9 & I
M F oy drared) g9t sry W qEr
g fagrag a0 § 1 39 fad s v
a7 ¥ faw gaa1 & fgar f5 go qeqw
¥ @arEfeat & QX 7 99 &9 FY
TETT § FfF 1101 Tae FT {20 &H
3 ¥ fa, T4 F w77 Ay gL @
% foy Neamz framt 7 97 Aranefedi
q¥ w9y fgear &7 foar § o #9d
e ¥ WEES AE FRAT
T 94T ITH TEAATT F7 g g &
7 gara #1 g {7 arargd fas ada
fearat & fag aard 9w, § @b Fgm
f& g%y wefggr w@ar sifgy | aT
WY ZEAT AT G oA A & AW A4
feamT &1 9 S § 9g SO qiE
T aifed, ag SAar wdr &
agy | AT ST S FT WIT AETRE
FHT a1 & fF FEEd qF ww F
aTg IAEHT ATAGAT FESAT AT AR g
ety €Y et wafasy #% 3 39K
g T WA | www § faw fraet
& oY gt €Y 99 g ag feam
3y it 9T famre @y § J9 fw
et #1 sararfaay ax favam gar §,
faelt ®1 17 F qhgar 93 favarg gar
2, AR 7% 2T giT & fe 9w
qIETEET FY T FT TR AT g1 AT
we gafay ag anr e g
Y 79T A7 FQ@ | AfFq oo Feara
F O W 7 F A AT WK
8 & s fan gt i frre
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Sar s AYaTeEIT & a1 ¥ #gr v
g I qREAT W AL § | T gw
ez Y Afg ag 7w & Frdarag dar
qrarzerg ¥ It {r wfgFr g ag 9
BreT it yrasr gy Afew gfaw wofte
&1, Sew famr oy | 193 moray wlew
qref #1 arfag 3 & +% faard 3 gear
§ fx wott 7w o2 fewrama gor at
9 qIHT &Y q9 & fad wifom w1
et g faad aug & ganh @A
AT N | IR EH AT FTH 5 T
fedt sneed| 7 @aTgeT A fewEdaa
frar & a1 ag gm T F AR &
oIt qArg 3 A IS gEH &
fagr gw a3 & g #+ifow +3) &
srar §, Gt wrargde € S gerd
wifre § e Sy § wgr e
B HIF TF 47 98 faar 9T I
FHR AEFA A S A E 1 AT RET-
T F 99 TGAT T Y AT AGIA F
qry 974 F faarg frara & qra o
AT AMagFw g v
IARHET AT WETRET F Y HIT Y Fraray
FY fear 9T WT 8 4 100 F GET AT
Tifgd fows sasy &6 5 & oy
T&IT 8 | gg a1 Agr g fw amrgdy
T AT TTIY @ g & fEETR
FT g9 F ATH 9T FT 94T 8,
000 To IFT Y00 To ¥g faar ST
{1 zafay & gzsre & agw fv A
€I & ATH 9%, @9 FT N Fradeq
el ufgFae™ ows F fay
1S E @ IFH A7 gL IYAAH FRarAt
X FAT ¥ g9 F foa 51 g fear
IGF A F A7 gT A fagre sEd
TUAGT 1§, FAIE FY THAQ
F MRz § g4 & frgat a1 fasrar
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T 1 dwry, JqER qaTaTT @@
& fris frareht EYameer farrei &Y €
g saTeT wpfaad & S WK IE€T
&t wrfed | ag o gEATg wr g &
CEH) AVIE F@T § AT IEHIE FIATE
fe gEna w@®) |17 79T
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SurrmaT NANDINI SATPATHY
(Orissa): Madam Deputy Chairman,
1 would like to speak a few words in
support of this Resolution which is
before the House. We have discussed
in both the Houses the food situation
in the countiry for seven days or more.
During that debate many hon. Mem-
bers have stressed the permanent side
ot the solution of this food situation.
It has been seen from the history of
the last two decades that in  Asia,
Africa and Latin America, unless most
of the cultivators are given a sense of
personal participation in the land,
production is sure to lag. This will
ultimately lead to the undermining of
democracy and there will be no secu-
rity for anyone.

Madam, in 1935 the Congress Party
passed a resolution in which it was
stated that there was only one funda-
mental method of improving village
life, namely the introduction of a sys-
tem of peasant proprietorship under
which the tiller of the soil is himself
the owner of it. Madam, I am sorry
to say that we have not progressed
very far in this line. The problem of
land is connected with the problem of
increase in production. As long as the
land remains in the hands of very few
people, we cannot except labour to
work with their heart and mind. A
man with 30,000 or 40,000 acres of
land cannot obviously think of form-
ing a co-operative with the people
having one or two acres of land. We
see ex-Rulers having thousands of
acres of land. They also enjoy the
privy purse as well as all the facilities
as a free citizen of this country. It is
very difficult for the poor peasant to
form any co-operative with these big
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land-owners. I am bringing this point
to make it clear that as long as we
have not made a clear policy on the
ownership of the land, there will be
little result of our talk about co-opera-
tives. Here in India the feudalistic
holdings of land are ag dangerous as
State ownership of the land. The col-
lective farms in Russia do not seem to
vield very good results. Even now 40
per cent, of the Russian labour force
1s engaged in agriculture, still, Russia
has had to impor¢ 10 million tons of
foodgrains in 1964 to meet the deficit
of the country. But in Japan things
are Qifferent. Wow YThne rural Japan
produces more wheat and rice per
acre than any nation in the world. It
1z a very strange thing, Japan being
such a small country, but we can see¢
that there the Government took a very
firm step and bought up nearly one-
ihird of all the cultivated lands which
had been in the hands of the big land~
owners and the absentee landlords.
Then thig land was re-sold to the small
farmers on very easv terms and thig
distribution of land has had a very
good effect. The farmers began t¢
realise that they have their right t¢
the land that they cultivated. Thi¢
brought the feeling of self-respect:
hope and confidence. But along with
this redistribution of land some other
factors were there which contributed
to the success of their agriculture. The¢
new owners were provided with suffi
cient credit and all other services:
Storage was available readily and fair
prices to the producers were assured-
In India co-operative farming is not 2
very new concept. Here without
knowing the modern meaning and de”
finition of this co-operative farming
the farmers usaed to help each othef
with improved seeds and sometime?
with implemerts. They also some”

to prevent
water-logging and wild life menace-

iimes worked together

There was also mutual aid at the timé
of harvesting, weeding and other farm
operations. It wag a common practicé
nere but unfortunately these practices
zre not in vogue now, H
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1 have already mentioned that both
the feudalistic holding and State hold-
ing of land are bad for India. We
should lay down certain principles for
co-operative farming. In India it
should be organised on a purely volun-
tary basis but this should be done
after proper distribution of the lands
because it is quite necessary that the
small farmers will constitute the bulk
of the members of these co-operative
societies and the main activity of the
farm should be cultivation through
labour-intensive methods. While trying
for the maximum utilisation of local
TESUUTTES, Siress miust ve 'ridh vn nob-
ern equipments. Again fertilisers, in-
secticideg and facilities for proper irri-
gation should be made available to the
farmers. Over and above, it should be
borne in mind that good working con-
ditions and better human relations
should be created while forming co-
operatives.
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Another most important thing is
that most of the time the co-operatives
feel that the pooled resources of the
members are not adequate for financ-
ing their schemes. So timely and suffi-
cient financial aid should be given to
them. Taking all these things into
consideration, we will have to see
about another important side of our
co-operative farming and that is the
education of the farmers. Now we are
having these agricultural universities
in the country. The students coming
out of these universities or colleges
should be so trained that they can
ge to the villages to help in forming
co-operatives or educate the farmers
in this respect. I think some such
scheme should be formulated very
early.

+

Lastly I would again like to stress
that unless land, the very basis of
production, is more equitably shared,
incomes will continue to be inequit-
able and as the necessary sense of
participation will be lacking, agricul-
tural production will lag and all sorts
of discontent will steadily arise,
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Tue MINISTER or COMMUNITY ] We had in 1950-51 a membership in
DEVELOPMENT anp COOPERATION : agricultural credit societies of 44 lakhs

(Sarr S. K. Dey): Madam Deputy
Chairman, I am very happy and grate-
ful to this House that there has been
this opportunity given to the Ministry
during these two days of discussions
to hear the views of the representa-
tives in the Parliament as to the work-
ing of what my friend, Shri Reddy.
who moved this Resolution, called the
vital people’s movement. A people’s
movement can grow with the initiative
of the people themselves or when it
forms part of a national plan and a
national policy of the State, it can be
promoted and progressed with State
assistance. It is quite obvious that
you cannot have a people’s movement
unless the representatives of the peo-
ple at different levels take an effective
part in the shaping of it. The Mover
of the Resolution has asked for a spe-
cial committee of the Parliament to
.study all aspects of the co-operative
movement, to find out what is hap-
pening and I suppose it was intended,
on the basis of this study, to give ad-
vice to the Ministry as to how it should
go ahead promoting and huilding up
this movement on healthy foundations.

I would like to give to this House a
very brief analysis as to what has
really happened during the past 10 or
15 years in the co-operative move-
ment in the country, what has happen-
ed on the part of the people, what has
happened quantitatively, what has
happened qualitatively, what the Gov-
ernment has really tried to do and
even where the Government hag failed
to do certain things. I would try with-
out any mental reservations whatso-
ever to place before the House this
view point so that in the future when
the Government wishes to go firmly
ahead taking certain corrective actions,
it can have behind it the full mandate
of the Parliament which the Ministry
represents, If we look at the quanti-
tative aspect of the co-operative move-
ment, we would see that during the
past 13 to 14 years, say, from 1950-51
we have had very significant progress.

i

|
|
|
|

By 1962-63 we had a membership of
227 lakhs. We had 7 per cent of rural
families covered in 1950-51; by 1962-
63 it had gone up to 31 per cent and
at the end of the Third Five Year
Plan it is expected to be near about
40. The membership per society was
45 in 1950-51; it came to 106 in 1962-
63. The share capital was Rs. 76
crores in 1950-51 and in 1962-63 it
came to Rs. 802 crores. Deposits rose
from 4'3 crores to Rs. 22 crores. Loans-
rose from Rs. 22°9 crores to Rs. 2598
crores, the two periods taken into con-
sideration being 19850-51 and 1962-63"
in all these cases, and it is expected,
according to the estimateg that we can
now make, that the loans would have
reached about Rs. 290 crores by 1963-
64, and at the end of the Third Five
Year Plan we expect them to reach
about Rs. 400 crores. Average loans
advanced per member rose from Rs. 44
to Rs. 114 per member. The same
thing happened in land mortgage
banks. The number of primary banks
we had in 1950-51 was 286 ang it rose
to 563 in 1962-63. We had 5 Central

Land Mortgage Banks in 1950-51 and
the numher came to 18 in 1962-63.
Next come sugar co-operatives. We

do not have any record to show the
existence of any co-operative sugar
factory in 1950-51, but in 1955-56 our
records show that there were 3 co-
operative sugar factories, and in 1968-
64 the number was 48. From 1-4 per
cent participation in the production of
sugar in the year 1955-56 the figure
went up to 24- 7 per cent last year, and
in the same period the production
went up from 0:3 lakh tons to 592
lakh tons. Now this is particularly
in the sector of co-operative sugar fac-
tories. 1 believe we have put up a
record which you can put before the
whole world as something of which
we can feel legitimately proud.

The same trend of progress with
some variation in the tempo i, being
maintained almost in all sectors of the
co-operative movement. The only ex-



Appomtment of
a Porliamentary Committee
ception hag been 1n the sector of mar-
keting of foodgraing in the co-opera-
tive sector Now, while the proces<ing
of sugar progressed ahead the marlket-
mg of foodgrains did not, because the
vast number of rice mills 1n the coun-
try were in the hands of the pin ate
traders Madam, 1t would appear that
during the past vear from the begin-
ning a crisis was brewing 1n the mat-
ter of food, the worst phase of which
we have been experiencing during re-
cent weeks We got the Registrars
and the 1epresentatives of the co-ope-
rative movement in the States to-~
gether and we all joined for a discus~
sion as to how we can link up the ope-
rztion of co-operation from the pro-
ducer up to the consumer and thus
build up a common link from credit
right up to consumption by the con-
sumer Certain decisions have been
taken, plans have been drawn up, and
I have no doubt whatsoever that, even
n the vear 1964-65 as a result of the
many steps that we have taken we
shall be able to show significant pro-
gress 1n the co-operative marketing
of foodgrains Madam, the House is
aware of the steps taken by Govern-
mo=t n bulding up a consumer sec-
tor 1n co-operation particularly for
helpmg in the distribution of essential
commodities 1ncluding food to the
urban population This programme
under Central Govetnment sponsor-
ship was mitiated about a year and a
half apo We have 222 wholesale
stores and %700 retail stores, which
are now 1n position 1n varying degrees
of efficiency and volume of operation
We have no doubt whatsoever that thig
movement will gradually grow There
never 18 any intention that the consum-
er co-operative sector should acquire
a monopoly 1n the dist 1bution of essen-
tial commodities Indeed the very
ramson d’etre of the co-operative
movement 1s that it will prevent a
monopoly 1n any sector of the eco-
nomy What the Government has been
attempting to do to build up a demo-
cratic socialistic structure i the coun-
ry 1s to promote a mixed economy,
ang n that mixed economy the inten-
t1on 1s that the private sector also will

N
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have a place a place of honour The

same also will applv {o the public gec-
lor and in between the public and the
private sectors there will be the grow-
mg co-operative sector The intention
15 that the co-operative gector will try
to combine the mmtiative of the private
entrepreneutr and the o1ganisational
strength of the public sector without
losing the characte; of cohesiveness
between the members of the institution,
whichever 1t 18 Now 1t has through-
out been the effort of the Government
to see that co-ope.ation grows as a
pars of the natiwonal obyective of o
mixed economy and a socialist pattein
of society and that co-operatives. whe-
ther 1t 1s 1n agriculture, industry,
transport housing women’s actities,
labour and indeed 1n every section of
the economy, that cooperatives have
a share so that 1t will prevent the
growth of monopoly either in the pri-
vate sector or mn the public sector
When [ mentioned about the consume:
sector and the growth of this particu-
lar activity to help relieve the distress
of people in the matter of essential
supplies, when 1 mentioned this as a
close link-up of the movement from
the producer to the consumer, our in-
tention was that we should have a
significant share of the business, not a
monopolv by any means If we can
achieve over the vears, in two or three
years, about 20 to 25 per cent share
1n the consumer trade <c¢ have no
doubt whatsoever that i1t will tilt the
balance in favour of integrity, honestv
and competence 1n dealing with the
distribution of primary products for
the benefit of the consumer as well as
ot the producer

1 mentioned some statisticg about the
agricultural sector I am quite sure
that 1t would be of interest to this
House to hear something of what has
happened 1n the other asscciated sec-
tors of our economy Labour construc-
tion societies which did pot exist pre-
viously numbered as many as 3,409 1n
1962-63, and they have executed works
worth about Rs 5 crores It 1s expect-
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ed that there will be a big boost given
te them 1n the future, and once the
labour cooperative sociefies come into
prominence, they will be able to give
the much needed relief to the weaker
sections of the community, whether
urban or rural We had po rickshaw-
pullers’ cooperative societies, but now
we have 87 of them and their gross
income 1s Rs. 2 lakhs It 15 a very
small sector, but it is growing Dairy
cooperatives we had 5,000 i1n the year
1962-63 and there has been further ex-
pansion and 1n 1962-63 products worth
Rs 10 crures have been distributed.
Fisheries co-operative socleties have
tisen in number to 2,000 from 656 in
the year 1955-56 and the daily sales in
1962-63 amounted to Rs 233 lakhs as
against Rs. 40 lakhs in 1955-56 Of
primary weavers' societies we have
12,500 with a membership of 18 lakhs
and the value of the sales in the year
1962-63 was Rs 48 crores as against
Rs 38 crores 1in 1955-56 There were
none in the earlier years This has
been a growth which hasg taken place
during the past 15 years, practically
from scratch There were 30 spinning
mnills 1n 1962-63 with a membership
totalling up to 7,378 and the value of
the finished goods was Rs 347 lakhs.
We have 2,378 women’s cooperatives
ot which practically there was none
<ome 15 years back These women’s
cooperativegy have distributed products
worth about Rs 15-%8 lakhs Then there
are primary housing societies and
tfransport societies and others I am
mentioning all this in order to give an
indication to this House of the consi-
derable progress that has taken place
quantitatively in almost all sectors of
co-operation during these years.

On the qualitative side I cannot say
that there has not been some deterio-
ration 1n certain places But where
the cooperative movement was strong
and had a sound foundation, as for
instance 1n the States of Maharashtra,
Gujarat, Madras, and to some extent
in part of Andhra. the cooperative
movement has forged ahead at an enor-
mous pace Now new horizons are
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being opened and I would 1nvite

friends from this House any time at
their convenience, to visit any of the
four districts in Maharashtra, of San-
gh, Satara, Kolhapur and Ahmad-
nagar, where a revolution has taken
place 1n the countryside in the matter
of marketing and processing and asso-
ciated activities 1in the cooperative field
Where the cooperative movement did
not have a foundation and the Gov-
ernment tried artificially to push the
movement forward, I am sorry to say,
we have not succeeded in imparting
to those States the real character of
the cooperative movement and again I
am very unhappy to say that consider-
able amount of spurious development
has taken place Perhaps it was in-
evitable that it should happen, because
if it is to be a people’s movement and
has to be based on the people’s leader-
ship, if that leadership is not there
and the Government goes ahead giving
liberal assistance, particularly in terms
of money and other facilities, it is in-
evitable that such offers of assistance
should tend, in the first impulse, to at-
tract undesirable people to the fold
of the cooperative movement, not
necessarily for promoting cooperation
but for promoting cooperation of a
different kind among themselves for
different purposes

Ever gince a Ministry at the Centre
was created, Madam Deputy Chairman,
we have attempted from the very be-
ginning to take counsel on the one
hand with the representatives in Par-
“lament who have had experience in
cooperation, who are interested in the
growth of the cooperative movement
and on the other hand, with people
who have a knowledge of the co-opera-
tive movement outside Parliament and
outside the Government, cooperative
{eaders in the Universities and in the
field of actual cooperation in the for-
ward States and even in the backward
States where there are leaders strug-
gling on their own, despite the odds
against them Many committees had
been appointed ever since the Ministry
was created and I think it will be quite
appropriate to make some mention of
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some of them because without this 1t
will be difficult for this House to
appreciate the reaction of Government
to the Resolution that has been moved
here. . o
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We established a Working Group on
behalf of the Agriculture Ministry,
with the Agriculture Secretary as
Chairman in thg year 1959, to work
out the implications of the Policy Re-
solution of the National Development
Council in 1959, which wanted to give
a new shape to the whole cooperative
movement in the country. Soon after
this, Shri Vaikunthlal Vithalbhai
Mehta, one of the most outstanding
leaders of cooperation in any part of
the world judged from any standard,
despite his other preoccupations and
despite his rather indifferent health,
took upon himself the Herculean job
of going from State to State and study-
ing the entire cooperative credit
structure and he produced what may
be considered almost the Bible on co-
operative credit, in the year 1960. That
went into every aspect of the coopera-
tive credit structure and in fact, the
State Governments since then, have
been in the process of implementing
those recommendations. There were
next a committee under Shri Nijalin-
gappa on cooperative farming in 1959-
60, the Saraiya Committee on coopera-
tive processing in 1960-61 and a com-~
mittee on Cooperatives and Panchayats
under the chairmanship of Shri S. D.
Misra and a committee on co-operative
training, again under the chairmanship
of Shri S. D. Misra There has beep

a Committee on Taccavi Loans,
4 p.M.1962 under the Chairmanship

of Shri B. P. Patel, a Committee
on Co-operative Administration, again
under the Chairmanship of Shri V. L.
Mehta, 1962, Besides these, there have
been study teams at official level set
up by the National Co-operative Deve-
lopment Corporation on co-operative
marketing of jute in West Bengal,
wheat in Rajasthan and paddy in
Andhra Pradesh. There have been
working groups appointed by the Min-
istry of Food and Agriculture which

,L

(25 SEP. 1964 ]

to enquire into 3066
Agricultural Co-op - ration
have completed their studies by now,
on the subject of animal husbandry
and dairying and another one on the
subject of fisheries. At present, there
are several working groups and study
teams working on various other prob-

lems appointed by the Ministry of
Community Development and Co-
operation. There is a Committee on
Co-operative Marketing under the
Chairmanship of Prof. Dantwala of
Bombay. There is a Committee on

non-genuine societies and vested in-
terests in co-operation under the
Chairmanship of Shri Ramniwas
Mirdha the Speaker of the Rajasthan
Assembly. There ig a Committee of
Direction under the Chairmanship of
Prof. Gadgil for co-operative farming
There is a working group on co-opera-
tive credit in intensive agricultural
development districts with Shri N. P
Chatterji, Joint Secretary in the Min-~
istry as Chairman Then there is the
National Co-operative Farming Advi-
sory Board. The National Cp-operative
Development Corporation has set up
quite a number of other working
groups and they are studying concur-
rently many of the outstanding prob-
lemg in the co-operative sector. Now,
I would like'to mention that Parlia-
ment Members who have shown inter-
est in cooperation and have proved
willing to be able to spare the time
for the purpose have always been asso-
ciated in a certain number with every
one practically of the study groups
and working groups. We had Dr. Ram
Subhag Singh on co-operative farming,
Shri 8. D. Misra, Shri Jagannath Paha-
dia on co-operative training, Shri
Chintaman Panigrahi, Shri H. C
Mathur on co-operation and pancha-
yats. We have had thirty Members
of Parliament going out studying co-
operative farming and making a re-
port which has since been printed and
I believe has already been supplied to
the Parliament Library. In the Na-
tional Co-operative Farming Advisory
Board we have Shri Kesava Rao, Shri
M. K. Firodia, Shri Indrajit Malhotra.
and Shri Braham Prakash. In tne
Dantwala Committee we have Dr. P, R
Deshmukh and in the Mirdha Commit-~
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tee we have Mr. Digamber Singh. We
have, on the functional committee on
credit, Shri M. K. Firodia. We have
Mr. Venkatasubbiah on the functional
committee on processing. We have
Shrimati Savitri Nigam on the func-
tional committee on consumers. I have
iuken the time of the House—and hope
1 have nat bored the House——by
mentioning all these names and coun-
ting out these numbers only because
I wanted to impress upon this House
the enormous representation we have
given throughout to co-operative
ppinion both within and outside Par-
fiament in all the thinking that has
been done in the Ministry and on the
vasis of which poliey decisions have
been taken. As this House is aware,
Madam, we have achieved a consider-
able degree of de-officialisation of the
wmovement during the past few years.
{ am very happy to say that there is
not one single Minister, Deputy Min-
jgter, Parliament Secretary. Speaker
or Deputy Speaker anywhere as an
office-bearer in the co-operative move-
ment either in the Centre or in the
States. The State Governments are
taking in hand the necessary legisla-
tive measures and in almost every
State either legislation has been enact-
ed or is in the process of enactment
for ensuring that officials are not there
in the co-operative movement unless
it be that they are gent there as mem-
pers of the Board of Directors repre-
senting the Government to safeguard
the interests of the Government finan-
~gvided to the co-operative under-
takings. As 1 mentioned, there has
been a considerable degree of syntt‘xe—
sis of the agricultural co-operative
movement with the co-operative move-
ment in allied sectors of the economy
in the country. We rvealise that by
simply asking Government representa-
tives. whether they are Govern}rnent
officials or Ministers, Deputy Mimstgrs
and others from the co-operative
movement, we cannot make this move-
ment progress. Indeed. it may creafce
a vacuum, a Very serious vacuum, i
the movement to the ultimate peril of
the movement itself unless we can
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build up substitute leadership in the
place of the officials and the Ministers
and others who have heletofore been
working as  office-bearers. Therein
comes the idea of building up unions
of States apex organisations of the
co-operative movement and then a
National Federation. Almost in every
State we have today a State Apex
Bank, State Apex Marketing Society,
State Co-operative Union and other
functional organisations. We have also
a National Federation on Co-opera-
tion; there is the Functional Market-
ing Federation; there ig the National
Co-operative Sugar Syndicate; there is
_he National Co-operative Union, There'
will soon be a National Co-operative
Consumeers’ Federation. There will
also be, sooner or later. a Natronal
Co-operative Federation. We are also
trying, as was mentioneq by Prof.
Wadia, to introduce education and
training through the Universities, col-
leges ang schools. Co-operative insti-
tutions are being set up for dealing
with the requirements of students and
through experience of office bearership
of these societies and supplemented
by the instructions they receive on the
subject of co-operation, they are try-
ing to grow as co-operators. The
training system in the whole move-
ment has been extended and is being
deepened {o cope up with the require-
ment of the new leadership that the
ro-operative movement calls for. With
all those improvements that have taken
place, the efforts thal are being made,
the steps that have been already
taken and which are in progress, I am
quite sure, Madam, you will appreciate
that if we are to appoint a new Com-
mittee of the Parliament to go prac-
tically de movo into the whole ques-
uon of agricultural co-operation, it is
bound to put the clock back for the
simple reason that it is not what needs
to be done that we require to know.
1t is to see that what we do know is
implemented with speed. It is imple-
mentation of policies which have been
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accepted as sound and profound and
infallible that is holding up matters,
not the lack of knowledge of what
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needs to be done. You only give an
oppertunity to the Government agency.
This is the character of Government
s@pency everywhere in the world, and
much more so. Madam. in our own,
which is still to grow as a Govern-
ment responsive to a growing demo-
«racy that when a Committee is ap-
Pointed, almost all thinking goes into
-cold storage. And particularly when a
Committee of Parliameni such as the
ane envisaged by my friend, Shn N.
‘Sri Rama Reddy, is set up, almost
everyone in the couniry will come
forward and say, ‘let us wait before
we sanction any more money gr un-
dertake any more schemes unti]l the
Report of the Parliamentary Cam-
mittee is ready.’ We are al 5 very
strategic point of time, if I may say
s@. in the history of the co-operative
movement. The Fourth Five Year
Plan is on the anvil and we are irying
to implement some of the decisions
which we have taken following the
recommendat’ons of the various work-
ing groups. And some of the working
groups today are working on some
very vital and strategic problems
connected with the co-operative
‘movement, The next cighteen
months will be quite crucial; they will
really determine whether the co-ope-
rative movement is to forge aheag as
-envisaged as gn effective instrument
for bringing in democratic socialism,
ag a balancing force between the pub-
lic sector on the one hand and the
private sector on the other and grow-
ing in health with high acceleration.
If. during this period, we appoint a
team, it is mv very humble view which
T wish to submit for the consideration
of this House that instead of achieving
any good which it might have daone
otherwise earlier, it may do very seri-
ous injury. 1 would suggest that the
Estimates Committee of Parliament
may be asked either this year or the
next year to make a study of the co-
roperative movement in agriculiure in
particular in which this House has
been interested. The Estimates Com-
mittee takes up the study of different
aspects of governmental functioning
and I am suyre if they take this up. the
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purpose that my hon friend, Mr. Sri
Rama Reddy, has in view and which
has been shared by many hon, Mem-
bers in this House will be fully cover-~
ed. A ,

Madam, I am very grateful to this
House for giving us an opportunity to
hear the views of, what I may call if
1 may, my Principals as to what they
think of the cooperative movement,
how we should proceed and what they
think are the failingg for which cor-
rectives are indicated.

[TanE Vice-CHAIRMAN (SHR1 AKBAR
Arur KuAN in the Chair}
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1 am quite certain that we have bene-
fited considerably from the discussion
that has taken ;' re and 1 am once
again thankful! to the House for this.
Again I would request my friend, Mr.
Sri Rama Reddy, to withdraw the Re-
solution on the assurance that the Gov-
ernment will see that what he has in
view will be served through the vari-
ous other methods which are already
under way and which we can put into
action without. at the same time, creat-
ing a situation in which action may
be held up and that is more important
than anything else today.

Thank you.

Surr N. SRI RAMA REDDY (My-
sore): Mr. Vice-Chairman, Sir, I am
indeed very grateful to all the parti-
cipants in the discussion on the Reso-
lution which I have moved and it is
indeed very gratifying that everyone
of the Members who spoke in the
House spoke in support of my Resolu-
tion including even the hon. Minister.
1 should think he also spoke in sup-
port of the Resolution though he did
not want a Committee of this kind to
be appointed for going into the work-
ing of the various agricultural co-ope-
ratives. I would like to recall to the
Minister that when these co-operative
societies were thought of in the year
1959 or 1960 we thought that the co-
operative society in the village was
gowmng to be a counterpart of the Plan-
ning Commission that was sitting at
the top in Delhi. This aspect of the
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question, I am sorry to say, has been
completely disappointing to the co-
operators. Secondly, we expected that
there would be a co-operative society
for every village, just as there was
going to be a panchayat for every vil-
Yage or a group of villages. We had
promised a school, a co-operative
society and a panchayat for every vil-
lage or a group of villages. These
were the three cardinal institutions
which we had promised to every vil-
lage in order to make every village a
small republic in this country but so
- far we have failed in this respect.
Zven according to the Minister, out of
two lakhs or so of agricultural co-
operative societies more than 50,000
are spurious and many did not seem
to be functioning. This is a very dis-
appointing state of affairs and it is in
the Ministers’s own interests to see
that a Committee of this kind is
appointed. I was feeling quite happy
as he was speaking but 1 was dis-
appointed when he came tp his last
sentence because all the while he was
speaking in support of the contentions
raised in the discussion.
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Similarly under the Third Five Year
Plan an agro-industrial base was to
be created but we are not seeing any-
thing of that kind happening any-
where in the country. He had no sta-
tistics to give to show how far agro-
tndustrial development was taking
place through co-operation. Of course
his Department is the biggest so far as
these principles are concerned but was
it the best? Even according to him it
was not the best. The weaker sec-
tions of the community stand com-
pletely neglected today and I wonder
if he can think of any other agency
through which the weaker sections of
the community can be helped. He
nas not spoken anything about the
weaker sections of the community.

. - -

Tue VICE-CHAIRMAN (Surr AKBAR
Avrr KuaN): He had limited time at his
disposal.

[ RAJYA SABHA ]

to enquire into
Agricultural Co-operatives
Ser1 N. SRI RAMA REDDY: My
complaint was, and the complaint of
every Member of this House was, that
there was nothing wrong with the
principles that have been enunciated.
In the book, the principles were ex-
cellent indeed but the implementation
aspect was not as satisfactory as it
ought to have been. Supposing at the
initial stage itself good traditions are
not built up, then what will happen
later? Once it becomes a big giant,
probably the Minister will find him-
self completely helpless to rectify the
matter. So I wanted the responsibi-
lity to be taken up by Parliament it-
self. Now, the hon. Minister is a very
valiant person, a very bold person. He
is able to take decisions boldly and
also act upon his decisions. It is all
true but in advising me to withdraw
this Resolution of mine, I would like
to remind him that he has taken upon
himgelf a very onerous responsibility
of running the entire co-operative
movement and putting it on an even
keel very soon. Otherwise his respon-
sibilities will become very much great-
er because he has been forced to give
such promises because of the advice
he has tendered to me to withdraw
the Resolution.
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Surt MULKA GOVINDA REDDY
(Mysore): He has promised to re-
sign if the cooperative movement is
not made to run properly. !

TreE VICE-CHAIRMAN (SHRT AKBAR
Arr Kaan): Now in view of this as-
surance

Surr N, SRI RAMA REDDY: In
spite of the fact that there have been
enormous failures in the implementa-
tion of the various decisions—there
may be a number of study groups,
and all that—since he has taken upon
himself the responsibility, which other-
wise Parliament would have taken 1
would like to withdraw my Resolution
and I wish him all success.

The Resolution was, by leave. with-
drawn.



